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Petition(s) for Special Leave to Appeal (Civil) No(s).13521/2013

(From the judgenent and order dated 14/11/2011 in W No.1582/2011 of The
H GH COURT OF JUDI CATURE AT ALLAHABAD)

MS SHRI LAXM PLYWOOD | NDUSTRI ES & ORS. Petitioner(s)
VERSUS
STATE OF U.P. & ORS. Respondent ( s)

(Wth appl n(s) for exenption fromfiling c/c of the inpugned order,c/delay
in filing SLP, exenption fromfiling OT. and office report)

Date: 17/12/2013 This Petition was called on for hearing today.
CORAM :

HON BLE MR JUSTICE T.S. THAKUR
HON BLE MR, JUSTI CE VI KRAMAJI T SEN

Sushi | Kumar Jain, Sr. Adv.
K. V. Bhar at hi Upadhyaya, Adv.

For Petitioner(s)

5=

Gaur av Bhati a, AAG

Abhi shek Chaudhary, Adv.
Shant anu Kri shna, Adv.
Shant anu Bansal , Adv.

For Respondent (s)

SSSS

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Hear d.

Interimorder dated 13th Decenber, 2013 passed by wus in
this case shall stand nodified in terns and to the extent indicated in
our order dated 29th Cctober, 2013 passed in Kanhaiya Singh and Anr.
v. State of U P. & Ghers and connected matters (SLP(C)No.11367 of
2007 etc.)

Post along with SLP(C) No. 11367 of 2007 etc.

| (Mahabir Singh) | | (Veena Khera)
| Court Master | | Court Master



